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12.00 Noon

SHRI MUKHTAR ABBAS NAQVI: Sir, there 1s no communication gap.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: We will sort it out. . .(Interruptions).. It is a

communication gap. We will sort it out. ...(Interruptions)...

SHRI PAVAN KUMAR VARMA (Bihar): Mr. Deputy Chairman, it is very
unfortunate. ...(/nterruptions)... Mr. Deputy Chairman, 1 know that the time is short
but I am not going to rush through without consideration of what [ am raising.

MR. DEPUTY CHAIRMAN: Only one minute. ..(Interruptions)...

SHRI PAVAN KUMAR VARMA: Sir, why should I suffer because of the

Minister’s itervention? ...(Inferruplions)...

MR. DEPUTY CHAIRMAN: Only one minute. .. .(Inferruptions).. you say it
...(Interruptions)...

SHRI PAVAN KUMAR VARMA: What 1s this, Sir? . (Interruptions)... Anyway
let me raise it. ...(Interruptions)... Let me raise it. ..(Interruptions)... Sir, in March,

the Government of Nepal has signed multiple agreements with China for providing. ..

MR. DEPUTY CHAIRMAN: Time is over. It is time for Question Hour. Time
is over. ..(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, he should be allowed to raise it tomorrow.
...(Interruptions)...

(MR. CHAIRMAN in the Chair)
ORAL ANSWERS TO QUESTIONS

MR. CHATRMAN: Question Hour. ...(Interruptions)... Question No.46. Mr. Ramdas
Athawale. ..(Interruptions)... Please sit down. ...(Inferruptions)... This is Question Hour.
.(Interruptions)... Question No 46. Questioner is not here. Is there any supplementary?

#46. [The questioner {(SHRI RAMDAS ATHAWALE) was absent.]
UN help for Women and Child Development Schemes

*46. SHRI RAMDAS ATHAWALE: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

{a) whether Government has received any financial help from United Nations
or UNESCO for women and child development schemes in the country;
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(b) the details of funds released for different women and child development

schemes during last three vears and the current year, State/UT-wise, and

{c) whether Government has formulated any monitoring svstem for executing
these schemes and if so the details thereof?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRTMATT MANEKA
SANJAY GANDHI): (a) to (¢) A Statement 1s laid on the Table of the House.

Statement

{a) Ministry of Women and Child Development has received assistance [rom
UN Organization only once in the last three years under the programme funded by
International Fund for Agricultural Development (IFAD) and implemented by the
National Bank for Agriculture and Rural Development (NABARD). The programme
envisaged giving training to the self-help groups in areas that could promote income

generation.

{b) The project was mmplemented in five districts of UP and two districts of
Bihar. The funds released to NABARD in the last three years is as under:

Year Amount Released in ¥
2012-2013 9,22,79,733
2013-2014 11,25,00,000
2014-2015 4,50,00,000
2015-2016 6,90.54,761

ToTan 31,88,34,494

In view of the extremely slow progress of the project, the Ministry closed the
same w.e.f. 31.01.2015.

{¢) For monitoring and execution of the project, the Government had set up

Monitoring Committees at the National, State and District levels.

SHRI K. T. 8. TULSI: Sir, I want to ask a question. It is about the United Nations
help for women and children. The question really is that there are 1.2 million children
who die before reaching the age of five. There are 5.9 million children who die world
over but 20 per cent of the global infant mortality takes place in India. WHO has
been helping but we are unable to make the immunisation programme of Pneumococcal
Conjugate Vaccine (PCV) as part of the universal immunisation programme or the
Mission Indradhanush. It costs about ¥ 1,600 to ¥ 3,200 per dose. We are the largest
recipient of loans from the World Bank amounting to 102.1 billion dollars between 1945
and 2015. The largest borrower from the World Bank 1s also the State of Tamil Nadu
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[ want to ask whether for promoting gender equality, education laws, policy plans and
addressing the obstacles in the way of HIV and AIDS, particularly in the context of

children, will the Government make it part of the universal immunisation programme?

SHRIMATI MANEKA SANJAY GANDHI: Sir, the entire question asked by the
hon. Member does not pertain to my Ministry at all. It pertains to the Health Mimstry.
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SHRIMATI MANEKA SANJAY GANDHI: Sir, the Privadarshini Programme
borrowed money for just five places in Uttar Pradesh and two in Bihar When our
Government came in, I did a review of this and we found that et TIfT T g @t
q1d, there was absolutely no work on the ground. The idea was to train women
to be self-sufficient to start Sell-Help Groups (SHGs) and to train them in ways

that they would be able to carry on their lives with more economic security. None

of this had been done. An amount of ¥ 31 crore had already been spent out of
T 100 crore with absolutely no effect on the ground. Yes, we consulted the State
Governments. We called in all the NGOs. We had meeting after meeting with the
bank people. We consulted NABARD. We did a ground level survey. We found that
many of the NGOs have been chosen for reasons other than ability to work on the
ground. The entire project had very little to do with women and more to do with
the people who own the NGOs. Therefore, we took this decision of the money that

was wasted was wasted, the rest be returned.

SHRIMATI RAJANI PATIL: Sir, the reply given by the hon. Minister is totally
contradictory and misleading to the House. If we see the reply, it says, "In view
of the extremely slow progress of the project, the Ministry closed the same." Again
in para (¢) the Mimster says, "For monitoring and execution of the project, the
Government had set up Monitoring Committee at the National, State and District
levels." How could a closed project be monitored and on what basis? They are

monitoring only five districts. How can a national level committee be constituted?

SHRIMATI MANEKA SANJAY GANDHI: Sir, five districts were chosen by the
Government before us. The Monitoring Committee was constituted by the previous

Government. When we came to power we took a review of the Monitoring Committee,
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all the NGOs and every beneficiary. There was an intensive study done so that we
did not do anvthing that would disturb a good programme. But it wasn't a good
programme. It was a very bad programme that brought no relief to the women and
to the district. It didn't improve anybody's lives. Therefore, we have decided that

since 1t was a national money it should be closed.
MR. CHAIRMAN: Q. No. 47
Reluctance in sharing of information under RTI
*47 SHRI SALIM ANSARI: Will the PRIME MINISTER be pleased to state:

{a) whether according to a study conducted by Commonwealth Human Rights
Initiative, Government Ministries/Departments are reluctant and unwilling to share

even basic data under the Right to Information Act;

(b) if so, the details of the study conducted and the response of Government
thereto;

{c) whether Ministries/Departments are refusing the Central Information

Commission {CIC) to divulge even basic data on a number of RTI applicants, and

{d) il so, what steps are being taken to strengthen the procedure so as to

minimize the trend of rejecting or evading information to RTI applicants?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE (DR. JIITENDRA SINGH): {a) to (d) A Statement is laid on
the Table of the House.

Statement

{a) to (c¢) The report of the Common-Wealth Human Rights Imtiative (CHRI)
is available on its website. This report analyses the trends of the implementation
of the Right to Information Act (RTI) based on the Annual Report—2014-15 of
the Central Information Commission (CIC). Some of the key findings of this report

inter-alia include the following:

(1) 75.27% of 2030 registered public authorities submitted their annual returns
to the CIC mn 2014-15.

{(11) Total of 7,55,247 RTI applications were received by reporting public authorities
in 2014-15, which is about 79,000 less than RTI applications received in
2013-14.

(111) The CIC mmposed penalties of ¥ 7.39 lakh in 2014-15 as compared to
T 1925 lakh in 2013-14.



